How to apply license for Airport/Seaport?

Step 1: Refer to How to apply for license/registration manual on https://foscos.fssai.gov.in/

Step 2: Click on License/Registration and Apply for License/Registration on the yellow Menu box.
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Enter Application Reference No.
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Step 3: Click on Apply for License/Registration on the blue Box.
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Apply for New License/Registration

Apply For Apply For Apply For
License/Registration License/Registration License/Registration
[Railways] [Airport/Seaport]

DOCUMENTS REQUIRED ADDITIONAL INFORMATION FSS ACT, 2006 USEFUL LINKS

NEW/RENEWAL/MODIFICATION OF ANNUAL RETURN FSS RULES, 2011 FoSTaC
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Step 4: Select the Airport /seaport and Read the Note before proceedmg



https://foscos.fssai.gov.in/
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Select Kind of Business

Name of Airport/Seaport  Select Airport/Seaport v

Note :-If Your Airport/Seaport not listed in Drop down. Please select the Any other Airport/Seaport option from the Drop Down.

Step 5: Read the Group Heads of Kind of Business and select the appropriate Kind of Business.
Under Trade/retail and food services group head there are different Kind of businesses as below:
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Select Kind of Business

Name of airpert/seaport | Chennai sirport v

state Name : Tamil Nadu

Note ~if Your Airport/Seaport not listed in Drop down. Plezse select the Any other Airport/Seaport option from the Grop Down.

Trade/Retall  Food Services

If canducting food business activities such as storing, wholssaling, retsiling, distributing, transporting, food vending agenciss, supglying, marksting etc.

Storage (Except Controlled Atmosphere and Cold)

Storage (Cold / Refrigerated)
Storage (Controlled Atmosphere + Cold)

Wholesaler

Distributor

e selecednoes | proceed | cancel |




Step 6: Read the notice carefully and proceed further.

Important Notice

Kindly make sure that your premise [for which application is beinz
filed] is physically located inside the Seaport/Airport. In case the
application is filed a2t an incorrect address or your prémise is not
located inside the s=aport/zirport premises, your application will

stand rejected and any fee submitted will not be refundsd.
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Step 7: Fill in all the mandatory fields as shown in Form B. Please fill the communication details with
caution as all the communication made by the authority will be done to the mentioned contact details
viz Mobile No. or Email Id etc. Fill GST/PAN/CIN in the relevant fields as applicable to your
firm/company.

View Eligibility

After assessment of kind of Business{s) selected and inputs provided, you are eligiblz for:

5.Mo Kind of Business License Category

1 Airport/Sezport - Storage (Cold [ Refrigerated) Airport/Sezport

Click here to apply for Airport/Seaport for all businessas

= Premises Detail & Product Selection X7 Communication Details B Required Document 7 Payments

Mame of Company,/Organization® AIRPORRT

Address of Premises for which license is being applied

Address State Delhi r
ADDRESS .
Diistrict * South East A IR 2755
Premises Located At: Delhi Airport ¥

GST No.(If any)
PAN Mo.(If any)

CIN No.{If any)

SavE & Next



& Premises Detail i Product Selection £ Communication Details I Required Document ¥ Payments

Application Reference Mo. 40220316102744391
Premises Address: sjkhcjkes, CIVIL LINES, Central, Delhi, 654654

Company Mame: DBDJKE

Kind of Business License Category Eligibility
Trada/Retzil - Storage (Except Controlled Stmaosphere and Cold) Airport/Sesport Storage (Except Controlled Atmosphers and Cold)
Wiew a2 Al standardized Products
Clubbing of wvariants of products
Storage (Except Controlled Atmosphere and Cold) [+]

m Save & Next
Sign Up Details -

Applicant Details

Applicant Name *

Primary Contact Detail

Email * Mobhile no. *
Belongs To *
E Please select W
Secondary Contact Detail
Email Mobile No.
Belongs To
= Please Select v
Login Credantial
Loginid *
402203161027434391
Password * Confirm Password *
441597 o]
Entar Captcha *
ware
1. Kindly note your application reference ID, 3s It will be your generated. ., will be your login 1D.

2. Password length should be minimum 6 to maximum 21 chasacters and should be alphanumeric with at least one uppercase character and one special character{t, ©,8,5,5,% %2, ).



Step 8: Upload the relevant set of documents.

& Promises Detal & Product Selection

R Communication Detalls

rod Document

2 Payments

Kind of Business

License Category

Argart/Seapart Starage (Cold | Redrigerates|

Airpart/Seaport

SNo, Document Description

1 List of D

artners/Proprictor/Exooutive Memde

Tust with hull address and contact die!

2 Photo 1.0 and address proof kaued by Government authonty of Prapretor) Partner/Oirectar sl Authorsed Signatory.

3 Proot of posses

of premises. (Ssie deed/ Font agreoment/ Elecenary ol erc )

4 Fartoership Doed,/Seit Dedlaration for Propoctorshin/ Mo
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Other Document
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Cheese File ]

5 Choose Filo |

©Not appicadic

Choose Filo |

No file chozen

No file chozen

No hie chosen

No file ehozen

No file chosen

No file chosen
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Step 9: Pay the fee with available modes and apply.




I Required Document ¥ payments

& Premises Detail &l Product Selection €15 communication Details

Premises Address: ADDRESS, South East, Delhi, 112255 Ccompany Name: AIRPOPRT

Eligibility

License Category

Kind of Business
Ajrportfsezsport Sworege [Cold [/ Refrigerated)

Afrport/Sezport - Storage [Cold [ Refrigerated)

Total Amount: Rs. 15000

O payUBiz O pay=zov D CitrusPay

Freview Applkan o m




Step 10: After completing the payment, a receipt will be generated with a 17-digit reference number
which can be used for future reference.

Application Receipt

Reference No : 42002041047488075 Date : 04-02-2020
Name of Company/Organization : AIRPOPRT

Premises Address : ADDRESS, South East, Delhi-112255

Kind of Business : Storage (Cold / Refrigerated)

Category of License : Airport/Seaport[Delhi] [New License]

Fee Paid : Rs 15000 (2 Year(s))

Note: FSSAl doesn't contact zpplicants over telephane for License/Registration. Queries relating to License/Registration ars only raised online. License
related complaints may be reported 3t helpdesk - 1800110100 and licensing@fssai.govin.

View/Print License Application

Print Cancel

Step 11: User can track the status of application through the Homepage i.e. https://foscos.fssai.gov.in/
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Standardized Food Products ()\ Eligibility of your food business ()\

View all FSSAI Standardized Products Clubbing of variants of products View all Eligibility Criteria Details

@ Track Application @ Knaw Your Officer e FBO Search @ How to Apply @ Application Processing @ License Kit

Enter Application Reference No.

Enter Application Reference No.

Enter Captcha Code
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Submit



